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1 State Bank of India AAACS8577K 09-11-2023 1,71,17,23,453.91 1,46,57,17,273.91 Cash Credit, 
Term Loan

NIL (Note 1) Yes  NIL (Note 1)               1,46,57,17,273.91 80.69% Nil Nil 24,60,06,180.00 NIL NIL

2 North Eastern 
Development 
Finance Corporation 
Limited 

U65923AS199
5GOI004529

09-11-2023 35,06,52,528.00 35,06,52,528.00 Term Loan NIL (Note 1) Yes  NIL (Note 1)                  35,06,52,528.00 19.31% Nil Nil 0.00 NIL NIL

2,06,23,75,981.91 1,81,63,69,801.91               1,81,63,69,801.91 100.00% 24,60,06,180.00

Note:
1 The properties which were mortgaged with the above banks as per the sanction letter, was sold by the banks and securities on the date of Liquidation is NIL except personal and Corporate guarantee.
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Annexure-1
Name of the corporate debtor: Brahmaputra Tubulars Private Limited; Date of commencement of liquidation: 13/10/2023; 

List of stakeholders as on: 12/12/2023

List of secured financial creditors
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